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LOK SABHA 

Thursday, November 17, 1960/Kartika 
26, 1882 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[Mr. SPEAKER in the CI>air] 
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The Parliamentary Secretary to the 
MInister of Information and Broad-
eastin: (Shri A. C. Joshi): (a) and 
(b). Under Rule 6 of the Registration 
01 Newspapers (Central) Rules, 1956, 
framed under the Press and Registra-
ti~ of Books Act. 1867, ~ery news-
paper is required to furnish each year 
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to the Press Registrar a statement, 
containing inter alia, the average cir-
culation of the paper. Where bhe 
claimed circulation of a newspaper 
exceeds 2,000, it should be certified by 
a chartered accountant or a qualified 
auditor, except in certain cases where 
the newspaper is also not for sale. In 
cases where tnere is reason to believe 
that the circulation claimed is exagge-
rated, references are made to the 
State Governments concerned for veri-
fkation to the extent practicable. As 
these measures have proved inade-
quate, further steps are being taken to 
revise the form of declaraion and to 
undertake direct checks on the doubt-
ful circulation claims of newspapers. 

(c) The information is being collect-
ed. 

Shri Raghunath Singh: Since the 
coming into force of the new rules, 
how many newspapers have been 
caught smuggling newsprint, espe-
cially in Calcutta? 

The Minister of Information and 
Broadcasting (Dr. Keskar): There is 
a case going on against certain papers 
in Calcutta fOr black-marketing of 
newsprint. I have not goth the names 
here. But that case is being dealt 
with by the Ministry of Commerce 
and Industry. 
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Shri Tangamani: May I know whe-

ther taJ.ere is any method by which 
there is a check-up to find out what is 
the capacity of the printing press and 
how much has been declared as the 
actual circulation of the paper? 

Dr. Keskar: This question has now 
.. sumed practical importance simply 
because the question of aUottini 
newsprint is there. Otherwise, for-
mer ly this was a case of registering 
the statistics whidl have been certi-
fied by competent auditors or char-
tered accountants. At present, because 
newsprint is in short supply and we 
have to allot newsprint, the question 
has assumed importance, and we are 
taking all step3 regarding this matter. 
As far as practicable, the point rai5M 
by Sh1'i Tangamani will also be kept 
in mind regarding this. 

8hri AnsaI' Harvani: Ha. any news-
paper been sO far prosecuted for filine 
wrong returns of its circulation? 

Dr. Keskar: No, Si1'. But, as has 
been stated in the answer, legally we 
find that this might be difficult under 
the pre3en t farm of filing declarations 
and so we propose to ",,'>ange the fonn 
of declaration, so that there is a legal 
responsibility in filing the declaration 
with the proprieto1' or the publisher. 

8hri AssaI': May I know whether it 
i. a fact that government advertise-
ments are given on the basis of cir-
culation and if so. what machinery 
Government' have got to check the 
circulation number? 

Dr. Keskar: It would not be enti"ely 
correct to say that Government is 
giving advertisements on the basis of 
circulation; but rather the rates of 
advertising in the commercial mark@t 
are fixed on the basis of circulation, 
and Government also takes the pre-
vailing commercial rate into considera-
tion. 

Shri Tridib Kumar Chaudhuri: May 
know whether Government main-

tains any liaison with the private firm 
ABC, the Audit Bureau of Circula-
tion; and is any significance or value 
attached to the certificates given by 
that Bureau, the ABC certificates as 
they are popularly known? 

Dr. Keskar: Well, there is no parti-
cular neeessity to maintain a constant 
liaison with the ABC, but we are in 
contact with the ABC. They are con-
sidered to be, in the newspaper trade 
the most important body for the 
matter of certifying circulation. They 
themselves are trying to tighten up 
their organi.ation for checking up cir-
culation of papers. 

Dr. Vijaya Ananda: Can there not 
be a provision to make newspapera 
disclOSe the exact print order in the 
newspaper itself? 

Dr. Keskar: We have not got any 
proposal at the present time ot the 
type mentioned by the hon. Member. 
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Price Policy Committee' 

+ r Shri B. C. Mullick: 

I Shri D. c. Sharma: 
Shri Prakash Vir Shastri: 
Shri Morarka: 

I Shri Supakar: 
I Shri Harish Chandra Mathu: 
I Shri Rameshwar Tantia: 
I Shri Ajit Singh Sarhadi: 

'178. i Shri Aurobindo Ghosal: I Shri Rami Reddy: 
Shri Hem Raj: I Dr. Ram Subhag Singh: 
Shri Tangamani: 

j Shri M. K. Kumaran: 
Shri Ram Garib: 

l Shri Bimal Ghose: 
Will the Mi nister 01 Planning be 

pleased to state: 

(a) whether it is a fact that the 
National Development Council h .... 
appointed a sub-committee to de~ 
means to hold the price-line; 

(b) if so, what are the recommen-
dations 01 this committee; and 

(c) w<"1at steps Government pro~ 
to take (0 implement these sugge6-
tions? 

The Depu . y Minister of Plann.illg 
and Labour and Employment (Shri 
L. N. Mishra): (a) Yes. The National 
Development Council constituted a 
committee to consider problems relat-
ing to price policy for the Third Five 
Year Plan. 

(b) The committee has held three 
meetings. Its suggestions are bt)ing 
considered. 

(c) Does not arise. 
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